FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF VIRATRA EXPORT PRIVATE LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor VIRATRA EXPORT PRIVATE LIMITED
Date of incorporation of corporate debtor 15/02/2011
3. | Authority under which corporate debtor is | RoC-Jaipur
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U14107RJ2011PTC034180
Identification No. of corporate Debtor
5. | Address of the registered office and principal | A-190, Saraswati Nagar, Basni Jodhpur 342001, Rajasthan
office (if any) of corporate Debtor
6. Insolvency commencement date in respect of | Date of Order is 12/04/2023
corporate debtor (Digitally signed copy of order uploaded on 13/04/2023)
7. Estimated date of closure of insolvency | 08/10/2023
resolution process
8. Name and registration number of the insolvency | Sachin Naveen Sinha
professional acting as interim resolution | IBBI/IPA-002/IP-N00939/2019-2020/12985
professional
9. Address and e-mail of the interim resolution | N-203, Parshwanath Metro City, Nr. H.B. Kapdia School, Sakar
professional, as registered with the Board Street, T.P. 44, Chandkheda, Ahmadabad-382424, Gujarat
sachinsinhaassociates@gmail.com
10. | Address and e-mail to be wused for | N-203, Parshwanath Metro City, Nr. H.B. Kapdia School, Sakar
correspondence with the interim resolution | Street, T.P. 44, Chandkheda, Ahmadabad-382424, Gujarat
professional sachinsinhaassociates@gmail.com
11. | Last date for submission of claims 28/04/2023
12. | Classes of creditors, if any, under clause (b) of | Not ascertained
sub-section (6A) of section 21, ascertained by
the interim resolution professional
13. | Names of Insolvency Professionals identified to | Not ascertained
act as Authorised Representative of creditors in
a class (Three names for each class)

N

14. | (a) Relevant Forms and Web link: https://www.ibbi.gov.in/home/downloads
(b) Details of authorized representatives are | Physical Address: As given in Column 10 above.
available:

Notice is hereby given that the National Company Law Tribunal, Jaipur Bench has ordered the commencement of a corporate
insolvency resolution process of the VIRATRA EXPORT PRIVATE LIMITED on 12/04/2023 (Digitally signed copy of
order uploaded on 13/04/2023).

The creditors of the VIRATRA EXPORT PRIVATE LIMITED, are hereby called upon to submit their claims with proof
on or before 28/04/2023 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims
with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorized representative
from among the three insolvency professionals listed against entry No.13 to act as authorized representative of the class
[specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 14/04/2023 Name and Signature of Interim Resolution Professional
Place : Jodhpur

IBBI/PA-002/
IP-N0O09397

SACHIN NAVEEN SINHA
Interim Resolution Professional
IBBI/IPA-002/1P-N00939/2019-2020/12985
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(MATERIAL MANAGEMENT & CONTRACT WING) NEW POWER HOUSE,
" INDUSTRIAL AREA, JODHPUR-342003 PHONE: (0291) 2742223, FAX: (0291) 2746539

—E-PROCUREMENT TENDERNOTICE—
E-Procurement Tendersare invited-for-++KV-Cross Arm(Angte) with Clamp andfl
Top Hamper under TN-1872 (UBN JVV2324GLOB00072) and Rate contract o
fabrication of various steel items including transportation of raw material under TN-
1873 (UBN JVV2324GLOB00071) Details regarding Quantity, Tender cost, Earnest]
Money, Schedule date of tender opening for aforesaid tenders areavailable on our]
website at http://energy.rajasthan.gov.in/jdvvnl and also af
http://sppp.rajasthan.gov.in.
Raj.Samwad/C/23/572
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Stressed Assols Recovery Branch, 3 Floor, Matrix Mall
Seclor - 4, Jawahar Nagar, Jaipur [Rajasihan) -302004
E-Mail- ﬁl.}%lﬂg?ﬁ!.m.m. Branch Code-18184
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E== EQUITAS SMALL FINANCE BANK LTD

(FORMERLY KNQWN AS EQUITAS FINACNE LTD)

Corparate Offica; No.T69, Spencer Plaza, 4th Floor, Phase-1|, Arna Salai, Chennai, TH - 600 002
POSSESSION HOTICE (Ws. Rule B (1) - for immaovable property)

Whenias fhe undersigned being the Authorized Officer of MYs, BEquitas Small France Bank Limiled, undet the Secunlisalion and Reconsudian of
FinancialAssals and Enforcement al Seaurily Inlenes [Ad, 2007 |54 of 2002]) and in exercse ol pewers conberned under saclion 1312} read wilh [Fule
3 of the Secuiily Inleres] |Erorcement) Rues 200F, Bsued & Demand Nolice callng upon the Bedow mentoned Bormoswers o répay e tolal
oulstanding amount mesdaned inThanodcs being within S0 days fom the dele of receipt of fe said notce. Sinee e below menlioned Borowers haing
faiiad b rapay T Do e slaiad amound within the s3pu lbed ima, notica Ie mermby Qrven B0 Tha Dadowy mentioned Domowers: ana e puddic in genaral that,
tha urisarsigned has laken possesson of the property described hemin below in axercise of powars confamed an him undar Sub-Saciion (4} of Section
13 of fe saud Act road with Ruke 8 of e Security minees| Enforcomant Rules, 2002, The Borrmwmrs in particular and S public in gereral ars: harshy
caufoned ndd b deal with The schedule mentioned praperties and any deslings with ther properies wil be subject 1o e charge of Bs, Eguilas Small
Finane=Bank Limiled and funther inlerest and othar chames Serean.” The Bomawer's S%enlian & imdled fa provisions ol sub-secton (5] of sedian 134l

benat of Fresidant of Linson of Irdia invites
fallowing opan E-enders. Tender Ma:
B9/2025 R, Description of work:

Shamgarh: Improvement fo vanous
Fassangar Amenities under Amrit Bharat|
Stalian Schame., Approx. Cost:
ATZOT032.94, Earnaest Monay:
33600000, Tender Mo: 902023 R
Deszcription of work: Vikramparh
Improvement fo vamous Passenger
Amanities under &mnt Bharat Siaton|
Schame., Approx. Cost: 352084013,
Earnest Money: 524 7100.05, Tender No:
2N R, Description of work:
Chaumahla: Improvemeant 10 various
Passengar Amenilies wnder Armril Bharat

FEDBANK FINANCIAL SERVICES LTD. AUCTION NOTICE

., hasdecidedtoconductAuction
of Gold ornaments belonging to accounts (mentloned below) which have become overdue or which have
defaultsormargin breach customers. The Auctionwould be held atrespective Branches specified below on
Monday 24-04-2023 between 10.00 a.m. to 12.00 p.m. This would continue till the auction process
is over.

Jhotwara 9485632094 FEDGL04940000033, 0000416, 0000407 Kalwar Road 9840047982
FEDGL04410000460, 0000474, 0000476, 0000477, 0000482, 0000488, 0000490, 0000491 Mansarovar
- Jaipur 8114454935 FEDGL05040000100, 0000066, 0000101, 0000105, 0000114, 0000116 Murlipura
0141-4003333 FEDGL04420000346, 0000356 Ramganj Jaipur 8302468164 FEDGL04800000217,
00000218, 00000235, 00000250 Sanganer 8302486184 FEDGL04930000023, 0000026, 0000033,
0000037 Sikar 1572294009 FEDGL04210000735, 0000749, 0000756, 0000760, 0000782, 0000788,
0000795, 0000803, 0000808, 0000820, 0000821 Vaishali Nagar 1414376159 FEDGL04400000266,
0000269

Change in Venue or Date, if any will be displayed on our Website www.fedfina.com. All bidders
participating will be intimated subsequently with respect to acceptance or rejection of bids submitted
by them. Customer who want to release their ornaments shall visit at the base branch wherein the
ornaments were pledged by the customer or contact at the number mentioned above on/or before
22-04-2023 subject to the terms and condition applicable.

Auction will be conducted at respective branches, in case the auction does not get completed on the
given date due to any reasons, the auction in respect thereto shall be conducted on subsequent working
days at district level branch after displaying the details on our Website. No further communication shall
be issued in this regard.

Dated : 15-04-2023
Place : RAJASTHAN

For, sdl- Authorised Signatory
Fedbank Financial Services Ltd.,

TATA CAPITAL HOUSING FINANCE LTD

Reqd Office: 11th Floor, Tower A, Pendnsula Business Park, Ganpatrao Kadam

&

TATA parg, Lower Parel, Mumbai— 400 013, CIN o, UST130MH2008PLC 187552
POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

(RS peer L pendin I read wikh rube @1) of the Secunty Interesd Enforcement Kules, 1002)
Whisreas, [he undersigned being fhe Autharzed Officer of the TATA Capital Housing
Finance Limited., urder the Securitizatian and Reconsinuction of Financial Assals and
Enforcement of Security Inferest Act, 2002 and in exercise of powers confered undear
saclion 1301 2] read wilh e 3ol the Securily InterastErforcament) Bules, 2002, issued a
demand nofices &= mentianed below calling upen the Bamowers 1o repay the amound
mesitianesd in the netice within 60 days fom the date of the sakd notice,

The bosmawar, havirg faiked 1o rapay Iha amount, nalica i henetny geen b the barower, in
particular and tha public, i ganardl, that the undemsignad has lBken possession of e
proparty described hersin below in exarcise of pawars condamed an him under saclian
13{d] oftha seid Acf read with nile & afthe =aid Rulas.

The bormower, in parficutar, and the pubdicin general, ane heeby cauticnad nod to dzal with
the: propesty and any dealngs win the property wil be subpect 1o the change of the TATA
Capital Housing Finance Limited, o an amount refarmed o bakaw along with mileres!
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copy, itis not possible to verify its contents. The Indiar
Express (P) Limited cannot be held responsible for suct
contents, nor for any loss or damage incurred as 4
result of transactions with companies, associations of
individuals advertising in its newspapers or Publications
We therefore recommend that readers make
necessary inquiries before sending any monies o
entering into any agreements with advertisers o
otherwise acting on an advertisement in any mannel
whatsoever.
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INIlIAN INSTITUTE OF IHFIIHMATIIIN TECHNOLOGY, NAGPUR

"An Institution of National Importance by an Act of Parliament"

Udle. U4,
RECRUITMENT OF NON-TEACHING POSITIONS

[T, Nagpur invites applications from the Indian Nationals for filling up 7

Non-Teaching Positions through Direct Recruitment.

The details of the posts, required qualifications & experience along with othe

relevantinformation are available on the Institute Website www.iiitn.ac.in.

The applications are to be filled ONLINE through the Recruitment Portal of

the Institute. The last date for submission of Online Application is|

08/05/2023 up to 2 PM.

The printout of the Online Application along with relevant supporting

documents and application fee (as applicable) is required to be sent b

Registered Post / Speed Post / Courier/ Hand Delivery so as to reach the

Institute by 15/05/2023 up to 2.00 PM.

The decision of the Director, [T, Nagpur shall be final in all respect.
DIRECTOR

{Rajasthan) Fin-202006. Loan account Mo, 3200100007245  Branch: Jaipar

Savege Farn, Sodak. Shei Sunder Singh Bhandan Magar, Jipur (Ragesthan) Pin-302001, Mr. Amil
Mahlpal Gupta (Guarantor | F.No. 08, Tara Nagarn, Givil Lines Jaipur, Ne Gral Lines Sebro Station, Jespur

Scheme Jaipur Pan-302006 &

3.|1. Ms. Hiteshi Prafcasher (Primary Applicant) Resi. AL (LR

The borrowers(guaranions sttention fs Invited to provisions of Sub-sectian (B) of Seetlon 13 of the Act, in respeet of tme svallabbe o
redesm the secured assats,

Bounded By Mosth- Road,

?DLEIIEI:EM. West- Foad. IDutn-: 14.04.2023 Sdl-
il Place: Udaipur Authorised officer
Fheo. 202 First Flooe, PHo. R ——

the At in respectof time available, o redeem the secured asses.” Station Schems.. Approx. Cost: tharean and penal interest, charpas, costs alc. from dale “15“!"“‘3“'5'1 batlaw.
Marne of the Borrowen(s| | Descriptian of Secured Assat Demand Motica|  Dabe of 31564600.66, Earnest Money:| | The bomower's attention is invited bo provisians of sub- sactian (8) of Sechon 13 of the Act,
Guarantar|s} (immovabile Property) Dats & Amount | Possassion EDTHD.D-D_D. L&n:::* HE; 92‘20:13 R.| | inrespectof lime available, o resdesm ihe seouned assals,
Brarch ; Bhwar Al Tt pieces and pardes ol nonsagriodiune ||r|:up|ez‘.} being Resadenlial Propery | 97 00202 12043023 Ir:;::m;m Py va;mu :ﬂ;:lﬁs’a;;:r Loan '| Name of Obligor(sy Legal Amount s per Date of
LA M Silualed al Patla No 018, Book rou 009, Sankalpne. 03 Vilkage Uwal, Gram Fandyal i Ameniies under Amel Bharat Stasan] | Accounty | Heirs)Legal Demand Nodice | Possession
SEIBANRIZBEZET Uthmal, PEI"-':rIH'El. Samik Ra"'l;ﬂl'l Dilnet M#B'IHE‘:I\. -Elj"l!'ﬂﬁJ"i."l':l afeg 13507 Rs. ORI Sehame., ﬂ-ppr‘m: Cost: ESOSEIG. BD "m Rﬂ]fﬂﬂﬂtﬂtﬂ'!":ﬂ]
Boawers: 5. arde! 1233 Sq.Feet with &l present and fulure supsreiructure forth by © Land of Earnast Money: 580000.00. Tender No:| | . . e | —
1. Mrs. Rukshina Kishan, South by : Govemment Road, East by Land of Jagdish West by: Property of |93,-3.;|33 R Description of work: Garoth 97577 | Mrs. Madhu E-:lgaﬂl (s Borrower) and | Rs. 5190711/ [Rupaes | 11-04-2023
2 Mr. Mousam Khan Rafig. Measuremant : Admeasunng arsa 137,77 S0, ¥ardsl 123 5q Feel. Siuated al Impravement 1o various passenger 11 | Mr. Prateak Sogani, The Bayond Bakery | Fifty Onea Lakh Ninaty |
within the: Sub Regisiration Distici ol Ramgarh and Registratian Districs of Ahwar amenities wrder Amrit Bhamat  Siatian fhrough its Proprietor'Direcior (as Co|Thousand Seven
Brarch : Baran Al that pieces and paroels of non - agrculure property being esdential property | so.oooee | ceaodeznms Eiﬂi'hﬁf@hfﬁ?bf?ﬁ?ﬁfﬁi Barmowers) Hundred Eleven Only}
LAN o hining sankalp Ro 02, sihaled al vilge Amapura, Gram Pancahyal barda, & GRS R mfg,iptin"g;ﬂm. koda- 1 | | Description of Secured Assetsimmaovable Properties: Al Thal Residantial Entire First
SEBARANLZINAT F'-!‘fhﬁhﬂ ?Elﬂﬂﬁ Au, Disirict Baran Rapssihan, 325219, sdweasuring area 1225 | pe aunssiy. ;-'-;':-'Hsr;np'mlmr-l‘-‘.em-rsm -:-:-l:;n:.- Rioad| | Floor Situated On Plof No.48, without Rood Rignis elong with Equal Undivided partian of
Ropuss SRR PR O o BUEN S LI of Werkshog colory under ADENAIKotal | land with all common rights along with Comman parking. Situated in Evarest Colony of Lal
1. M. Hansraj Bakawa Horth - Commosn way, South ; vacale land of Badr i, Esst: Comman way, West: el |Section. 2. Kata: Repair to calony Reads inf | ko Tonk Road, Jaioer Ramsthan<302001 Aea Ad no 1343 S FL Weh
2 Mrs. Chande Bal Barws | vacale land, admeasunng area 1225 5g8 Swated & within the Sub-Registration oki. new and loco colony in jurisdiction of Wi B HE, Tl RS s B2
Districs o Atns and Registration Distict of Baran SSE/MNI1 Kota. Approx. Coest: COrmIT Amenitas wrillin in S Sake Desd,
Brarch : Kraithal A1 hal pisces &5 salg o Ao aariculiore iy iy Residesial Prapsty s A AL |S8EE04 7T .58, Earnest '.Dnﬂ']l: 11?3::]'].|:||:' TCHIND | K1 Sﬁllrﬂh’l HS 1'35- 1ﬁﬂl I I_RI,{IEE'& I:_-.I'I'IIE Lakh -E:.':lt'p' Fll'ﬁ 1204-2023
el haﬁn;uﬁmm mp_?u _mmﬂéﬂsamm rlifuﬂgﬂg hﬂamﬁlﬂmmFammpEE;ﬂi. 91.:; Az | 1220 Tandar No: sﬁ.'.?nz_? R, Description off | 306000 | G oyal | as| Thousand One Hundred Sixty Eight Only) under
SEKIRTLOZ10486 Parchayat Samiti Ramgarn, District Awer (Rajesthan) 301065, admeasunng &8 | pe sanmear aori Rola dvsson. Imermwemant 1o roacl | 100058 | Borrower) and| Loan Account No. TCHIND306000100089502
Borrwens: 3000 5q. ¥ wth il presant and future suparsyuciure thersan. Four Gomers of e said iurisdiction of DENNIGata. LG Mo, 179 02, |Goyal Paper|ard an amount of Rs 2049258 - (Rupeas
1. Mr. Hakaem Desn property:- Horth try — Fall Land, South -Way, Bast - Plot of Paltoa, Wast - Seif Land . 17a%. 198 200 217 224 236, 24| | TCHHF | Carparation| Twanty Lakh Forly Mine Thousand Twa Hundred
L Nrs. Apsana Meazurement: Admeasuring ama 100, 59, ¥d (KOTA-MTJ)., Aﬁprnn. Cost:| | 030600 Through ifs| Ninety Eight Only} undar Loan Accound Mo
Brarizh | Bebnor Hon Agricubioral Property owned Mr. Chhanga Ram Sfo. Mr Ramaviar and M| popooes | 1i0d-nm 333434 28, Earnest Money: 126700.00.0 | 090005 | Fartner, Mr.| TCHHFOGIEOQ010005%483 and an smount of
LM by Diashea) Sin, Mr. Ramawiar Al that pieces and paresds of non agriculture progerty being F1 Tendar Mo: 572023 R, Description of 9483, |Mohan Lal| Rs6A85 540 - (Rupees Sty Eight Lakh Eighty
SEBERORDIIGIHM Residantial Proparty having Palia No. 031, Boak Mo 022, Sankalp Mo, 1, Siuated | p; geaman. ks pAR-Lor el HOnBNLERIN TCHHL | Goal, Mrs. Ritu| Five Thousand Five Hundred Fory Only) under
Borowars: Wilage - Dhelawas, Gram Parchayvat Gopipura, Tehsl - Mundawar, Dl Abvar ' faf 2-new h_"ﬂgﬂE of 1.20m1.420 & B I | &l . Besmunt Mo, TOHH jmﬁmﬂméﬂmg
1 Mr. Chhanga Ram [Ratjasthan), Admsssuning area 21111 Sq.yanls' 1255 Sq. leel, wih all present and 3,00, T0m 5ize pracast RGO box by cut & (3060 | Agrarwa ik Loan il : L -
2 Mrs, Sunita Dey lubure superstruchore thereon. Four carmears of Fie ssd peoperty - Morth: Vacale land cover matmod at km: 44/00-04 & 47005-06) | 010005 | Ri Goyal (a;Le Intabng 1o Fh” S1,00,006 - | Rupees Ninely
3 Mi. Degheaj of Fiaghuvesr . Sout Common Wey , East - Common Wayal, West  Gommen Wy . ‘E—'ﬁﬁt"]wéﬁ; Lz_:t canal ;“'-’;i"":' L:I'_S:Y‘L"-'E"'l 0313 | CoBorrowerss) | CineLakh Six oriy)
4. Mra. Rekra Desl Admeasuring area 211.11 SF.HJJEI‘HEE Snfeet.. Situaled at within e Sub- o ﬁt-:lEN.'-:.‘F-'H-;:Iln;.mﬁ;prr;iJ.r éﬂ:tl? Description of Secured Assetsimmovable Properties: Al piece & parcals of
Registration District of MUNDAWAR and Regestration District of ALAWAR 10B47912.40, Earnest Money:| | Residensal FlatiUnit Mo. 201 on Second Floor, Admessuring Built Lip Area - 1537.50 Sg.
Brarch ; Pragi Han - Agricidlume Propey oemed by Mes fnita Ded Wio M Krishan A thal pieces and D00 {10420 20470000, Tender. Mo, 83 to 33 Last Fi, ardd Sup&raﬂi;ﬂpﬁrﬁa—ﬂ{lﬁﬂ 5:] Ft ie 18044 Sq Hﬂ.,Ahnguilhl.:‘-per' F‘aﬂ-;ing
LM M parss al nat-agricdiural propery being Residenlial Property having Patla Nos | & date & Time of submission of tender] |\ 147204, Seuated i ol Mulistored Buldeg Bulll up on PXl Mo, A- 34, Locably kncan
EEPHAGINZIEISTS Bkt Pz, 33 aiusated at Gram PBWE:{H’: Chibora ?E.I'!I'."rla'rﬂ Sandi F'i"pag, [ L e P57FER- 15.30 Hre. on date 25.04.2023 & Tender. as Paradise - 08 Bani Park ExL Shastri Na!,'af Jap‘" lHEjiEﬂ'Hr"l wilh all commen
Brirowars: Jaipur | Rajzsthen) 303004, admeasunng area 150 50.Yards with sl precent and Ma. 95 to 87 Last date & Time of i it v St Dt ! :
1. Mr. GOVIND HARAYAN | fulure superstructure eraon. Four Comers of the Said Propersy: Morth ; Housa of submission of tendar 15.30 Hrs. on date| | AMENTIES MEMIONECIT EET.
YADY Sarju Yadav WD Govind Narsyan Yadsw. Scuth : Publc Way, East : Sheirajpura- 09.05,2023. Complate detalls arel | Dage: . 15/04/2023 Sdi- Autharised Officer
2 Mrs. SARMLU YADAY | Mangar Gate Sadak, Wast - Padat Bhoomi of Gram Panchayal, Admeasuring are availabiein lhe E-lender nolice uploaded on) | paeg. . Rajasthan For Tata Capital Housing Finance Limited
3 Mr. SHRI KRISHAN 150 Sy .yards. Situzted ol withiv the Sub-Registrafion Diskict of Madherajpura and the raitamry website wanr.imps.govln mnd
4. Mrs. ANITA DEV] Regisiralion Disirct of Jaipus e TR e e of tha Sr
ibhlaat: e ivisonal Engnear (Coordination), DRM
Branch : Ragamand Mon .ﬁgnujlumll’h:m'r_-'umg:l o Mr. Bailash Chandra Sic Mr. Gopi Lal JatAl thal | go.o0.a00s 17043075 Crifice, West Ceniral Raihway Kota's office,
LAM b pieces and parcels of npn-agriculture propery Being Resdenial Propery having ) Sr. Divisional Engineer [Coordination)
EERJADIZSETRTY glualed & R'a Araji Mo Heuse Mo, 50 ‘Wardava Mohala, Vikage Jursdfa, Geam Rs. 35TIALN. West Central Railway, Kola
Bormiweers: Parchayal Junda, Fanchayal Samil Raimagra Tehsil RaPmagra District Rapgamand
1_Mra. SEETA BAI (R} and measuing ares 284453 Bg it with ali peesant and fulure supenstucies
2 M. KAILASH tharegn. Four Comers of the sald property - Easl - Comman Wy, Wesl - Ralan Lal ! = - . .
CHAMDRA, JAT Sawai Fiam Jat Ka Mohara, North- Bheru Lal Sio Lehru Lat Jat Ka Nohara, South - dis 3 W Branch office; 551 Sukher, NH-B, Udaipur, Rajasthan 313001,
Styanarayan Jat Ka Nchara, Sikated at witin the Sub-Rogatatin Diseit Bank of Baroda |  Phone: 0294 - 2513197/2440510, Mobile: 8875006670,
Brarch | Ketputl Mon Ageicubrsl Propesty owned by Mra. Sumira Wio. Mr. Prakach Allthat plecasand | g7, 1404011 , : i
LAt N Gl e e e ek Proputs b G| oy | MRS DEMAND NOTICE - 13(2) UNDER SARFAESI ACT, 2002
SEROTPTE Crdee no. 2020015 having Khasra no 55 Siusted ot Vilage Kanjpura, Gram | pe seqasq A ruibice is hereby ghven that e falowing Borrowers & Guaranioes have delaubed in the repayment of principal and inlerest of the loans Faciity
Bomowars Panchayal BhupsedaPanchayat Sami Bansoor, Distict Jaipur, Rajpsthan, avaled by them from the Bankand heloers have been clasailied as Mor-Parforming Assels (MP&L The natices were [ssued o e under Seclon
1. Mr. Prakash mMmesuting ama 249 3q, Yerds' JEM 3q, Fesf wih all present and fubre 13(2) of Securilization and Reconstnucticn of Financial Aszets and Enfmmnwg? ¢ Inberast Act 2002 an their last known addreasas, b
2. Mrs. Sumitra supersinuciune Ferean. Four comers of [he Said Propery’ Morth: Comman Wiy, they have been returned ur-sarved arnd a5 such thay ane harneby informead by way of lhrscu:-lu notics.
Sore Comrnon Wiay, Eaal . House of Matadeen, West - Sell Land. admessuring K ifeseant
area 49 5q. Yards ) 2634 5q. Feet. Shuated & withn the Sub-Registraton Dl of Eﬂf:amtﬁaﬁ;?::;nﬂt:ﬁ Mﬁ&“ﬁ;ﬂfﬂmﬂaﬂm HD:H;: ‘?;[‘EJ |mn:!|m;g" Ing
i it Mis 5. B, Mineral Industries 1] iy Seeerment Daied 101062018, 10.02 2021 R 5,33,00 652,37
Flace ; Rajasthan Authorised Officer, Plot Mo. 1, Road No, 4 C, RICO|and 04.012022 of Plant Machinery' Equipments, Fumdure {Rupees Five Crore
Date ; 15-04-2023 Equitzs Small Finance Bank Lid Industrial frea, Gudli, Udaipur, |Fitings and other Misc Fioed Assals, Spares, Corsumables Thirty Threa Lakhs
Rajasthan 313024 elx. &5 also e Hypothecaion Charga Dver al Gumenl Assals Hing Thousand Six
z & - E-miail; sbnineral il pom oftre Firmn. Hundred Fifty Two &
LIG Housing Finance Limited GSTNo OBAMGFSE2758 178 (7] Ecgatable Meorigagn Daled 04012022 on First Chae Paisa Thity Saven
uc HFl -98, Upasana Tower, Subhash Marg, G-Scheme, Jaipur, Ph.: 0141-2361153 Also having its address at Basis On Al that part and parcal of Industial Praperty situted| 20022023 |, el on
: e 7= F-441, Paryavaran Marg, MIA Mackd |2 F441, Mewar Industisl Area, Udsiour, Raasthan in they i :
i T e Demand Notice Under Section 13(2) of Securitisation Act of 2002 Nia Raf‘r‘asm 5 e of MU 5, B, Mineead Indusines s hough pmrms_m interast up io
A5 the Loan Account Became NP, therefore The Muthonsed Officse (A0} Under Section 13(2) Of Securitizstion And Reconstuction of | | Eomail shemnorai@eedifinailcom | Ehupinder Sahgal Win Shvi Sundr Kumar Sehga Sy AR . ]
Financial Assets And Enfoecement 0 Securty Interest A1, 2002 had issued 60 day demand nobice ko the barrdawer as given in The taiile below GETNo. 0 RISEIE Sehgal W Late Shi Emrbergal?:srrumﬁﬂga iy ik Iiecnknckial i
H tha Borrowers!Guarantoss does not daposit the amount within 60 days, from the date of demand noticedpaper publication of the demand I"artr-ani & Guamlnni of Mis 5. B, |Lale 3h Sudhir Sehgal plus costs, chines
nolice, the amount will be recoverad from uction of the Securidy as givan below, afer laking posseszhon, The demand nolice wes sent 1o the (Registened on 14,069 2021 ot Book Nou 1, 23d Mo, 1574, Pags and an il daks
barrcrar, e notice wig nol sensed upon the Boremer s fudhorised olficer has mol recened e acknowledgenent of th said demand nolics | Smt. Bhupinder Sehgal Wio Shri| M 175, Sedd Ne. SNMO310E09459 & Aflsed on Addons paymant
The copy of the damand notice has atso aff mad on the carler part of the security. Themafiore vou ana informed 1o deposit the loan amount along Eunrhdarﬂumarsehgal Book o, 1, Zid o 2142 Page Moo 329 o 336 al Sub
with 1uture Interest, recovery expanses and other changes within B0 days trom the date of paper publicetion of demand notice, otheosise 7) Smt. Jyoti Sehgal Wio Late Shri Reegisirar ofice kst Udaipur)
usider the prosisions of Section 13(2) and 14 0f the said Act, the A i Free 10 Take posSession and condued b uection of the secarity o dhllEEhgﬂ Boursdaries of Property: Emsl Encroadiment Area Mah
recover the loan smountas mentioned intha below Schaduks Shrl $Maﬂn Sehgal Slo Late Shri Madni, ‘West Road, Mortr Piol Mo, F-£40. S Piol Mo, G-14
Name and Address of Borrowers/ Date and Amount of Demand u IJIEEI'-'IHEIH'II: ot : %u A4Z(E) nd A 162- 150 and Road
No, Guarantor Loan Accouni Mo Wotice umder s&¢, 1302 origaged praperty 130, Priacarshan| P | Admeazsuring Flal aen ZHET Sq. Meer (Incadng Esoess
1.|1. Mx. Jitendra Kamar Sharma  (Primary Applicant], 2. Ms. Dt. 06.02.2023 House Municipal Na ui';l.w_ﬁf;}“asmﬂ;}, bgas Badku Foad f, iy :
Ezlpaniieka Sharma (Co-applican) Both Resi. ak PHo 8- | R B4BH008.07 as on 28, 02,2023 + | 2609 Situated A Ghes Guarantor to M/s §. B. Mineral| Second Chame Bass On Al that parl and parcel of Fiot o i HPJ;- 5
04, Laxmi Narayan Pun. Suraj Pole Gate , Jaipur (Rajasthan) | Future Interest and other expensss and (Walon Ka Rasta, Indusiries: 1, Khaga Mo. 1578mi 1581mi Reverus Vilage Gual| 1602202
Pir-302003. Bedh Also Resi. al: House Municipal Moo 2608, Charges Chaukari Ghat Darwaja. Shri Surinder Kumar Sehgal Slo Shri incustrial Anes Gudi. Tehsd Wi Dishrict Udaipur, Raasthan in
; ; k) ; : =T — i 3 Gian Chand Sehgal the name of Ms 5. B Miners Industnies. Boundarles of
Situabed Al Ghes Walon Ka Rasta, Chaular Ghat Dareeaga. Jaipur (Rajasthan) | epur (Ral) Pn-302001 And Boanded By North ) ' Property: East Other Facory, Viest Land ¥reasra No
Pin-102001, Mr. Mahesh Sharma (Guarantor) H.no, 1940, Dhabhal Ji Ka| House Municipal No. 2608, South-Gat & Then 130, Privadarshani Magar, Badla Road, 10158, North: Foad &0 Feet Yiide, Sy Khama Mo
Khurra, Ramganj Bazar, W.Na. 57, Jaipur (Rajasthan) Pin-302003, Leam| House Municinal Mo 2611, West- Road, East- House Ucaipur, Rajasthan EATET
account Mo, 320100005366  Branch: Jaipur Municipal Mo 2610 of Kanhiya Lal Total Ademeatufing area 51135 S, Feel
2_|1. Ms. Anubha Gupta (Primary Applicant) P.No. 08, Tara 04, 0.0 2023 F.Ma. 407, Fourth Floar, ;
Nagar, Gl Lins Jaiur, e vl Lings Metro taion, Jais | s BABRZ19.50 55 on 28, 022878 7| Krishna Residansy. Block'B, | | o1 okiiosre skt ashin é,’d?gz’-;";ﬁnﬁ";“f”‘;?‘:.E.‘.’JkEﬁmﬂfﬁﬁ,ﬂﬂn’[ﬁi‘;'?a;ﬁ,ﬂa’fﬁﬁ;?r?;;‘,f';{f; o ke
{Aajasthan) Pin-30006, Also Resl. a: FMa. 407, Fourth| Future Inserast and ather expenses and | Swej Farm, Sodaka, Shree the dabe of thig notice under sub-section |d) of Secton 13 of Securtizalon arr:l?iemnslm:uan af Financial Assets and Enforcsment arS"lemrilg.'
Floor, Block-B. Krishna Residency, PAlo, GR-1, Hima Marg Charges, Surilar Singh Bhandari Magar intarestAct, 212, Bormowars/Guanariors ana advised tocollect Driginal Maticeissusd ufs 13102} from the undersigned on any working day.

Flat & S=cond Faor, FNo. A-68, Sec-19, Orwara, Delhi
Dedhi, Pine110080, Also Rosi. Al Flat Na. 202, Pno. 140
141, Sukhija Vihar, Sirsi Rosd, Near Rangodi Gasden, I'_.has'qes

Rs. 305286072 as on 15.02.2023 4
Future Inferest and other expenses and

140141, Sirsi Road, Sukhija
Wihar, Mear Rangali Garden,
Jaipur, Pin-30F03F1

Jaipur [Rajasthan) Pin-502020, 2. Mr. Harsh Kumar (Guarantor) Resi, M: C-|
15305, Unlt No, F-1, Chitrakeat Scheme, Valshali Nagar, Jaipur (Rajasthan] Pin-{
3, Loanaccount Ho, 3202000080806  Branch: Mansaravar

jliluasﬂ'un & Bounded By P.Mo. 148 - Morh-
0. 141
{Land, Bounded B
lE-:mtn -P.No. 140, West- Road, East- J0W Land

puih-Fida. 139, West- Rpad, East- JOA
PHo. 141 - Morth- PHp142,

4.[1, Mr, Thana Ram Bishngi (Primary Applicamt) H ol 01 23.0i 2023

Flol. Mo, 237, Kh No 69, Balaji

23? Balaji Nagar Schema, ¥h.na. B9, Pal |, Jodhpur,|
Jodhpur {Rajasthan) Pin-342003, 2. Mr. Ram|
Swaroop Elmmaﬁ.'u:rummwlm No, 167330, C.H.Bf

Future Inkgnes

Fla 4936376 as on 31.01.2023 +

and oiher expansss and Charges.

Magar Scheme, Pal, fodhpar (Faj.s
A3 & Bounded By - Marh-
PRo. 238, South-P.Na. 236, West-

Jesdhgur (Rajasthan) Fan-342008, Loan aceownt N, 320600000634 Branch: Jodhpiar

Way, Eact- P No. 248

5.(1. Me. Mohd Yusul (Primary Applicant) Resi. at]

LR R R e —
PR, 3441, Ward No. 02, Behind Nagar Palika, Jaimal| Rs.d4351824.86 a= an 31.01.2023 +

Pled, Mo, 275-8 5 275-B. Kh No 93,
Lamman Nagar -8, Gram Mandari,

MAITHON POWER LIMITED

(A Joint Venture of Tala Power and DVE)
Registered Office: Corporate Center, 34 Sant Tukaram Road.Carac Bunder, Mumbai-400004, Maharashira, India,
CIN-UT4B99MHZ000PLE2ET29T, Website: www tatapower.com/mpl

EXTRACT OF FINANCIAL RESULTS FOR THE QUARTER/YEAR ENDED 31" MARCH, 2023

MPL

WA TR PO 1 TR

Magar, Merta Cily, Merfa (Rajasthan) Pin-341510, Future Inberest ét-ﬂhmﬁaiiﬂ 345%1 é?‘._ﬁﬂu;?fd (T Crores, unless obherwise stated)
:hhu Reel. at PNo. 275-A & 275-B, H:I'll:l. 84, Vill-{ and other a-cmlar'saand Charges. ?h— e 'nﬁl::;.id, 'Eagl- I-]1'n:r' Suarer Ended | Warer = I =
niari. Jodhpur, Jochpur (Rajasihan) Pin-342001, Alsa Resl. ak: HMo. 12, Shivouri.[je o2 "o ) 31 March, 31° March 31* March 11" March.

Mansagar Mahamandir, Jodhpur {Rajasthan) Pin-342006. 2. Ms. Haseema Bagam _ Particulars 2073 ager 2003 M0

(Guaranior] Resi, at Flot ke 272, KhoNo, 53, Laoman Nagar B, Ramzan Ji Ka Hatha, Bangs, Jodhpur (Ha@stham) Fn-342027, 3. Auditad Audited Tudited Audiad

S N ot “'mpﬂmﬁ;jr Sangam Viar Colany, Morta, DHed- Negaur, Marta. (Rejasthan) Pin-341510, | - o e o oparations 656,05 BI04 | 302000 | 278020
6.[1. Ms. Sharda Vaishnaw (Primary Applicant), 2. Mr Di. 23.01.2023 Plot. No. 04, Kh No 380, Near 2 | Met Profit for the period before tax 90,20 N8 | arend 292,63

FT;E!F. Vaishnav dﬁﬂﬂgltﬁﬁﬂ]ﬂm Resi. ?:1_*- H-MF;il ﬂs-ﬁﬁﬁﬂiﬁg-iﬁ 5 0n 31.01,2023 + -ﬁ;shim;dmgznﬁﬂwg- Paji J;HE?M 3 | MNet Profit for the period after tax #0.23 12.14 345.32 28053

#-67, Achirvad Nano, Behind Ashapurna City, uture Intarsst [Fal. : punded By - ; s - = =

Road, Jodhpur (Raasihan) Pen-242001, Belh Alsol  and oller expercas and Charges,  |Morth- Dther Land, South-P Ao, 03, 4 T[:'Eﬂl comprehensive incams for the paniod 79.41 721N 244,50 280,50

Resi. AL PNo. 04, KhNo 380, Ashirwad Nanomax, Near Aashapurma Gity, Vill-Pal, JodhpurLrrest P.1e0. 05, Easl- Road 5 | Paid-up equity share capital (Face Value of $10 each) 1.508.92 1.504.92 1,506.92 1,508.92

{Ragasthan) Pin-342002, 3. Mr. Surendra Singh Panwar (Guaranior | Resi. AL Flot Mo, 4-4, Jain Colony, Shee Mandir Road, B | Hesersss [Excluding Bavalualion Reserae) hav. 42 B2 42 BhI42 442492
7 ?mrilrdﬂ:ﬂ:au:;rffﬁlﬂf;'-r:?:l::lpasjfauzlp ;glr'::“"mm S?F:ﬁﬂlnn:h MET; No, 50, Sec-F, Kh No 137, e Bl i, 251 A S5 Ll
, ' - a

-PHo. 51, Mahatey Nagar. House A Pal Shilpgram,| Rs.T0T2818.12 a= an 28,02.2023 7 |Mahatev Nagar Pal Shap Gram| |8 | Cutstanding debt 161518 | 1.71688 | 161518 1.716.88

Pal, Jodhpisr [Rajasihan) Pin-342008, Mso Resi, al ;| Futbure Interes EI.'I'-:,:!II-:I:.I Jl:ndhuurldlfﬂ-ﬁ.:- %-LE[HM_& B | Dabd eqisty ralio 0.73 0.73 n.7g | 0.73

Mo, 50, Sec-F, Kono. 137, Mahadey Nagar, Fal Shilp}  and oiher expensss and Cha : ounded by = Morth- Flheo. a1, 3

p A o ST Pl 40, West- Phin. 61 & | | 10| Eamings per share (EPS){of 210 each)

Gram Schame, Jodhpur (Rajasthan} Pin-342008, 2. Me. Anand Kanwar Wio Mrwiresdra 5 : .

. ok R bt ; k2, East- Road Basic [T) 0.53 048 2.28 1.45

Singh, Resi. ak: H.No. 32, Rawalo Ba Bas, Village : Meriya, teh : Robat, Dist- P28 (Ragsthani e

Pin-306471  Loan aceownt No. 320600010286 Branch: Jodhpur Dauted (%) 0.53 .48 Z.29 1,86
8.|1.Mr. Emanuwal Lakra (Primary Applicant) Rest.| Di. 21.02_2023 Piot, Mo, 33, kKh No 861 and 881 11| Debenture redemption reserve 129.05 12905 128.05 129.05

al: SMO-1210, Sahe Enclave, & Slaton, Jodhpar| RS 2628053.47 a5 on 28,02 2023 + |Aditya Dwarkadhiszh Vatika i fa 7

Jodhpur (Rag@sthan] Fin-342001, Also Rest. aLF.No | Future Interest acheme, Vill-Rharda Bandhir, 121 Jend SHWIEE_EMEEQE 1 - 15 .67 1.5 2008

&3, K Mo. B & &%, Aditya Dwarkadhish 'n'ahhaL_ and other expensss and Charges.  [Jodhpur (Raj.) 342007 & Bounded 13| Interest service coverage rabo 345 3.27 3.94 3.08

Scheme, Villags Kharda Randhir. Jodhpur (Rajasthan] Pin-342001, Mr. Michasl Lakra| oy~ Do Other Land, SUUift | ["epyartey ratios are not annualised

{Guarantor) Resi. al : H Mo, 12100, Sahu Enclve, Air Force Station, Jodhpur (Raisthan Lznd ’ Motes:

Fin-342001, Loan accosnt Mo, 320600008478  Branch: Jodhpur

9.|1. Mr. Sharwan Kwmar Meena [Primary . 19.01.2023

Haugaal Ward Mo, 22, K Ny

Applicanl) Resi. AL House AL Waed Mo 24,
fezar Shiv Mandir, Khadiya Road, Bhata Ka

Vaas, Bharliya Schodl Bir Pass, Kuchaman ather expenses and Charges.

Loan Afc No, 321100000628 - As, 2231346.1F a5 on
#.01.2823 + Future Interest and

1777, Near Bhartiva Schoud, 13" Aprl, 2023,

Kuchaman Gity (Rajzsthan)
Pim-341508 & Boundsd by -
farth- Road, Soath-Prevatal

City (Majasthan) Pin-341508, Aleo Read. At
House At Ward No. 24, B Noo 1777, Near
Bhartiva School, Kuchaman ity
i{Rajasthan} Pin-341508, 2. Mr. Bajramg

other expenses and Charges

Loan &c Mo. 3211060001562 - Rs GFT367.58 as on
.01 2023 + Fubure Inkerest and

Schand, Wist- Hoase of Mr
Maan Lal, Ex3l- Hoge of
M. Balu Bhargay

1. The above results have been reviewsad by the Awdit Committee and approved by the Board of Directors at their meeting held on

2. The have & an extract of te dedailed farml af Financial Raswls filed with the Shack Exchanges undes Reguiation 52 ol 1ha
SEBI [Listing and Other Dsclosune Requsements) Regulations, 2015, The full format of the annual financial Results is available
on tha website of stock exchangs www.nseindia.com and Company’s wehsie www tatapowar.comdmgl

For and on behalf of Board of directors

Lal (Guaranbor) Resi, AL Hovse 8 Banavan Ke Dhaani. Baori, Rasidpura. Nagaur {Rajasiben) Fin-341517, Bramch: Kishamgarh Blan - Liumisal Eﬁ%ﬂﬁ?
: Aafasthan Aihertend Chtucs, L0t Hoesinn Frnmce Lid] | Date: 13* April, 2023 Chairman
Jaipur
I e ] B |

FORM A
PUBLIC ANMOUNCEMENT
iUnder Regulation & of the Insalvency and Bankrupicy Board of india
{nsolvancy Resplution Process for Corporate Persons) Regulations, 2046)

FOR THE ATTENTION OF THE CREMTORS OF
YIRATRA EXPORT PRIVATE LIMITED

RELEVANT PARTICULARS

'.mm Em'l' Pm'ﬂ[ LESTED
Ll.'l:l.ll.d:lll

I'-b:l}mp.r

1. | Maime il corporde dalin
2 EEMIWHMM
) MFJWLIPJErMIMW
|8 iraporaing | it
d, | Corpoeate idenily Mo ¢ Limied Lisbdiy
| ienitFicean Mo, of oonpoate detrior
£, | Sairiveeses of 1he regitared oo ancd

[ L1aTRECL L PROO 3150

[ %150, Basewas Magar, Basm kg 342001

principad offios i ors of comomie Rajasthan

detrice
B, | ey commencenend datein | Dot of Orer i 270472003

Frssgeact of cowpor dedlor |Ergh:hﬁg.adn’ﬁrﬂmhnmuwmiamxl}?l
7| Esimated done of cosure of Psovercy | Gy 107200

Temscb LN prociss
g, | Mama and mgsraton rumber of a | Sackin Nevessn Sisha

nsohenoy professioral acing a5
_lll*.*l'l'llngu.buli.rlp".l'm-l.:-lml_

o, | tairivees mnd el of T inesim
recition professional, 2 registeed
vt Hha Eloxasd

0] Baiveecs Gl Gerrial s e \psad oy
| comesporadienoe with the inferim
ok bion priessons

1BEL 1P DOG 1P OS5, 0 S TN, | S

| H-203. Perarmarath Miwn City, Ne HE, Fapdia S,
Sakar S, TR 44, Crandkhcds, Shmadahod 3550034,
Gujsrat . Emall ; sachinsinhassociabs@pmaloom

| -2 Prrsirwarait e City, M HLE: Wapiddia S,
Sakar Steant, TR 44, Cranckiheds, Shmeadabad - 282023,
Gm&ﬂ:mmlm

1L Lisst chate o sdbmission of i | 2R/04°2083
17| Clssrs of crochon, T any. Wi [ ran o
|l (b of subsecsor HiN) of sechon
|21, eeaceriainesg By e rvkenm nesoion
prolssona
13 hames of Inzovenoy Professonal | Poat mncrtzned

et 1o ol 8e At
Regeaarniming of craciiods i b ciss
| {Theee: rsmes for each cirss|
24 by Prestgrarn! Forrres ancd
0 Dtk of shorinad mpeisenintes
e mallabde o
Motice s hprelry gheen that 1he Mational Company Law Tribunal, lasper Bench has ordened
e commencamen? of a oomparabe insolvency resclulicn process of the VIRATRA
EXPORT PRIVATE LIMITED on 12,06,720235 (Digitally sigrsad copy of arder upkaaded an
13704,/ 2073,
The cresditon of the VIRATRA EXPORT PRIVATE LIBITED, are hereby called upon to
submit fhair claims with proof on or before ZR/04/2023 to the imerm resolution
nfessonal at the addness mentioned agairst enbry Mo, 10,
ha financial craditors shall sbenit thalr chaims with prood By electnonic means only, Al
pther crediors may submit the claims with proof in person, by post o by sectranic
IFHEANS.
A fimancial credior bedonging o a class, as Bsbed against tha aniry Ma, 132, shall indicate
il% choice af autbarized representative from amaong the thres irsobvency professionals
listed agairst aptry o013 1 acl a8 suthorized repraserniative of the class fopecifty class|
In FanmCa,
Submission of fakss or misleading preots of clalm shall attract penalties.
Namse and Skgnatons of Interm Resohition Professiondl
SACHIN NAVEEN SINHA

erim Resolution nal
1BBI/ IP&- IIII:IE-'II' N-E'II."'EIS'EI 20A9- 2030, 12085

.'M:b Bl ey Swewew ibioe pows iny" o 'Clowndoaces
Pivyscat Schineess 82 gren in Cobann 10 alove

Diate :14,/04,/2023
Placs tadbpar

TR ST IEH, TSAH, ISAR
SHI% 1. 32(3'1)(1)34'[3{/'1(7[/2023/28 feAieR: 14.04.2023
Ted fea 3t wwife Afew garmt
% IIFUA B - STHAU FIAT:-

FAHIERY 1 Gfad foman Sar € foF T59 TR 37> hleh 9.4
(1) ford/amme/2023 feHiR 22.01.2023 & R SRI U SRR Ts
TR-Gaw Hifd a9 2022-23 TH 99 2023-24 % i ved R aifw
SIS AT T o -l ($-sieft) Fishan | sr<ered i 2
ARd WHR & 3IUhA THTE. AW, fafide & e 4 fFAger

3-aielt MR i S © -

m Tl ot qug
ia: 11.00 ool & 91T 5,00 a9l b

T

1. 3-ieHl 8] WA9AH FogF Sicleal Sl TH.UE.AH. fafiee |
JedEe  https://www.mstcecommerce.com W THARMS
NS USIehoT (ATELIA) AT BT, T et e
2023-24 H B dTelt gl <kl G Hientidl # Wi forn ST weh

2. Tog Aiciier v, TE. AW, fafide &t wge W feAiw 15.04.2023
I 1d: 11.00 &5 § USiA o {3 efreed e @kl |

3, et Tk wH e | =AaH ©: "ue i SR Ud Wk 941 9
ek Siel ol Yo a9 e 20 e o 3= fawaR (indefinitd
extension) & ST &M |

4. SICHerar 1 %9 ¥ &H F. 10,000/~ AT F. 10,000 F TUlh H
TETRL el T BT |

5. dieiierd Tk aR # Rerd ared / frselt et & 10 gfawm 9 i
TR TR <lielt Tt < T |

6. <9t wfew, e fffa wfen (RML), wra fafia faash wfey
(IMFL) W& &RR ol %ifsfe oMl o1 feiar Td S 3der
Y[oeh, WM =Ia Refd 9184 Ud SMHa A i faaror i iy
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